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36. Ajnup 

37. Oald':an 

38. Jarandipada 

39. Kokrud 

40. Warnawati 

41. Asangaon 

42. Dhamni 

43. Nashik 

44. Totladoh 

45. Koyna 

46. AIore 

47. Chiplun 

48. Rathangiri 

49. Kolhapur 

so. Satara 

51. Mahabaleshwar 

52. Eroach 

53. KeliaDam 

54. Oamanganga Dam. 

Change in flight Schedules 

3316. SHRI V. SOBHANADREES­
WARA RAO~ Will the Minister of CIVil 
AVIATION AND TOURISM be pleased to 
state: 

(a) whether commuters are facing in­
convenience due to frequent changes in the 
flight schedules in Hyderabad-V-.,ayawada 

sector of India Airlines; 

(b) if so, whether Indian Airlines pr0-

pose to keep to its aarfier scheduled of flight 
between Hyderabad-Vljayawada-Tirupati­
Madras and Vijayawada to Hydarabad; and 

(c) i 001 the reasons therefor? 

THE MINISTER OF STATE OF lliE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATL): (a) 

There have been 00 frequent changes in the 
schedule of Indian Airlines on the Hydera­
badNijaywada sector. Due to on grounding 

of two HS-74B aircraft, with effect from the 
30th of June, 1988, the frequency of the 

service was reduced to 2 days a week and 
HS-748 service on Hyderabad-Vijaywada­

Hyderabad was introduced on the other five 
days of the week to maintain a daily link 

between Hyderabad and Vljaywada. Be­
sides, Vayudoot is also operating Domier 
services oonnecting Vijaywada, Tirupati, 
Hyderabad, etc. on limited frequency basis. 

(b) and (c). With the limited HS-748 

aircraft in its fleet, its is not possible for Indian 
Airlines to operate a daily servICe on the 
sector Hyderabad-Vijayawada-Tirupati­

Madras and ta:k.. 

llanufacture of T.V. Glass Shell 

3317. SHAI SHANTILAl PATEL: W. 
the PRIME MINISTER be pleased to state: 

(a) whether Gujarat Narmada Valley 
Fertiiizer Company has obtained 
Government's approval for the foreign col­
laboration with the United States to set up a 

mIour T.V. glass shell project; 

(c) if so, the extent of foreign collabora­

tion; and 

(c) the details of tenns and oonditions of 
the joint venture? 




